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PREFACE 

This Publication contains a brief resume of work done in the Eleventh 
Lok Sabha during the Sixth Session i.e. from the 19th November to 2nd 
December, 1997. 
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January, 1998 

Pausa, 1919 (Saka) 

S. GOPALAN, 
Secretary-General. 



CONTENTS 
PAGE 

1. DURATION OF SESSION ...................................................................... 1 
2. BILLS 

(i) Government Bills............ ...................... ........ ............... .......... 2 

(ii) Bills referred to Standing Committees ....... ...... ............. ........ 4 
(iii) Private Members' Bills........................................................... 5 

3. COMMITTEES 

(i) Financial Committees.................... ............. ...... ......... ....... ..... 6 
(ii) Standing Committees .......... ...... .......... .................................. 7 

(iii) Committees other than Financial and Standing Committees 8 
4. MOTIONS UNDER RULE 191 .... ...... .......... ............................................ 9 

5. OBITUARY REFERENCES............... ........ .......................... ......... ............ 1 ~ 
6 . PANEL OF CHAIRMEN.......................................................................... 11 

7. PAPERS LAID ON THE TABLE................................................................ 12 
8. QUESTIONS 

(i) Starred ................ .................. ............ .......... ................ ........... 13 
(ii) Short Notice.......................... ...... ..... .............. .......... .............. 13 

(iii) Unstarred .......... .............................................. ......... .............. 13 

9. RESOLUTIONS 

Private Members' Resolutions....................................................... 14 
10. SHORT DURATION DISCUSSIONS (RULE 193) ...................................... 15 

11 .. SPEAK£;FV'DEPUTY SPEAKEWCHAIRMAN 

ANNouNcEMENTs.QB&ERVATIONslAEFERENCEslAuLINGS................... 16 
12. STATEMENTS 

(i) Matters under Rule 377-
Position regarding receipt of replies from 
Ministers ........ '.' ..... '. . . . 17 
concerned (as on 12.1.1998) 

(ii) Statement showing time spent on disorderly scenes! 
interruptions in the House during Sixth Session of 11 th 
Lok Sabha............................................................................. 18 

13. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSiNESS.... 20 



1. DURATION OF SESSION 

Date of Commencement 
Date of Adjournment sine die 
Date of Dissolution 
Total Number of days of Session 
Number of actual sittings 
Number of Hours of sittings 

$ 19 November, 1997 
*2 December, 1997 
4 December, 1997 
14 days 
5 days 
2 hrs. 45 mts. 

$ The first sitting commenced wilh the playing 01 National Anthem. 

·Originally the Session was scheduled to conclude on 19 December, 1997 but following 
certain political developments, the House was adjoumed sine die on 24 November, 1997. 

Later on the House was re-convened on 2 December, 1997 under \he provisions of Rule 
15 01 the Rules of Procedure and Conduct of Business in Lok Sabha but in view of the new 
political developments (Acceptance of Resignation 01 Prime Minister Shri I.K. Gujral and that 
01 his Council of Ministers) and in accordance with the decision taken at the meeting 01 the 
Speaker with Leaders of parties/Groups in Lok Sabha held on 2.12.1997, the House was 
again adjourned sine die on the same day i.e. on 2.12.1997. 
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SUMMARY 

, . Bills Pending at the end of the last session 
2. Bills introduced 
3. Bills opposed at introduction stage 
4. Bills passed by Rajya Sabha and laid on the Table 
5. Bills passed by Rajya Sabha and retumed by Lok Sabha 

with amendments 
6. Bills returned by Rajya Sabha with amendments and laid 

on the Table of Lok Sabha 
7. Bills passed 
8. Bill negatived 
9. Bills withdrawn 

10. Bills part-discussed 
, , . Motions for adjournment of debate on the Bills adopted 
, 2. Bills referred to Select Committee 
13. Bills referred to Joint Committee 
14. Bills reported by Select Committee 
15. Bills reported by Joint Committee 
16. Bills originated in and referred to Joint Committee by Rajya 

Sabha in respect of which motion for concurrence were 
adopted by Lok Sabha 

17. Bills referred to Standing Committees by Chairman! 
Speaker 

, 8. Bills reported by Standing Committees 
19. Bills pending at the end of sixth session of Eleventh Lok 

Sabha 

19 
Nil 
Nil 
Nil 
Nil 

Nil 

Nil 
Nil 

Nil 
Nil 
Nil 
Nil 
Nil 
Nil 

Nil 

2 

·18 Bills were pending at the time Lok Sabha was adjourned sine die on 2.12.1997. 
However, all the pending Bills lapsed consequent on dissolution of 11th Lok Sabha on 
4.12.1997. 
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·(111) Private Members' Bills 
Summary 

1. Bills pending at the end of the last session ............ , . . . . . . . . . . .. 152 
2. Bills introduced . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .. Nil 
3. aj~$ withdrawn. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .. Nil 
4, Sills negatived. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .. Nil 
5. Bills removed from the Register of Pending Bills ...................... 16 
6. Bills part-discussed** .......................................... " 1 
7. Bills pending at the end of Session*** ............................. 136 

* Private Membe",' Business reiating to Bills was not transacted during the sixth session of 
Eleventh Lok Sabha. 

•• Bill remained part-discussed at the end of the tilth session. Bill was not taken up for 
further consideration during the sixth session . 

... Lok Sabha was adjourned si".~ie on 2 December, 1997 and thereafter was disaolYed 
on 4 December, 1997. 

5 



3.
 C

O
M

M
IT

TE
E

S
 

(I)
 F

ln
an

cl
.' 

C
om

m
itt

ee
s 

-
-
-
-
-

N
am

e 
04

 
C

om
m

itt
ee

 
N

o.
 

01
 

D
ur

at
io

n 
Av

er
ag

e 
S

tu
dy

 T
o

u
ry

 
R

ep
or

1S
 

P
re

se
nt

ed
 

S
ta

te
m

en
t 

si
tti

ng
s 

pe
rc

en
ta

ge
 

Lo
ca

l 
V

is
its

 
H

r. 
M

ts
 

of
 a

H
en

-
U

nd
e.

1a
ke

n 
O

rig
in

al
 

A
ct

io
n 

da
nc

e 
bV

 
ta

ke
n 

M
em

be
rs

 

C
on

vn
itI

ee
 o

n 
E

st
im

at
 ..

 
I"

 
00

 
7%

""
 

3 
C

om
m

itt
ee

 o
n 

P
ub

lic
 

on
e 

U
nd

er
ta

ki
ng

s 
st

at
em

en
t 

re
ga

rd
in

g 
A

ct
io

n 
Ta

ke
n 

O
'l 

R
ep

or
t 

w
as

 L
ai

d.
 

Co
m

m
itI

M
 o

n 
P

ub
lic

 
5 

4 
A

oo
ou

nt
s 

00
 

7%
 

9 
4 

• 
In

fo
rm

al
 s

itt
in

g .
 

••
 O

nl
y 

th
os

e 
m

em
be

rs
 w

ho
 w

er
e 

n 
D

el
hi

. 



(II
) 

S
tll

nd
ln

g 
C

om
m

ltt
 ..

. 

s!.
 

Na
m

e 
of

 C
om

m
itte

e 
No

. 
of

 
D

ur
at

io
n 

Av
er

ag
e 

St
ud

y 
To

ur
s!

 
R

ep
or

ts
 

P
re

se
nt

ed
 

R
em

ar
ks

 
No

. 
S

itt
in

gs
 

pe
rc

en
ta

ge
 

Lo
ca

l 
V

 .
.
 

H
r. 

M
ta

. 
of

 e
tte

n-
U

nd
en

M
en

 
O

rig
in

al
 

A
ct

io
n 

da
nc

e 
by

 
ta

ke
n 

M
em

be
rs

 

2 
3 

.. 
5 

6 
7 

8 
9 

1.
 

C
or

nm
itI

M
 o

n 
Ag

ric
uf

tu
re

 
2 

2.
 

0 
30

 
37

.n
%

 
3 

3.
 

2 
3 

00
 

37
%

 
, 

4.
 

Co
mr

nI
 ..

..
 o

n 
Ex

tIm
aI 

2 
2 

25
 

34
.5

%
 

~
-

A
lla

l"
 

5.
 

C
om

m
itte

e 
on

 F
OO

d. 
C

Iv
I 

2 
Su

pp
lie

s 
an

d 
Pu

bl
ic 

D
is-

Irb
Jt

io
n 

8.
 

2 

7.
 

2 
3 

1S
 

~
%
 

8.
 

2 
2 

8.
 

Co
m

m
itt

M
 o

n 
U

rb
en

 e
nd

 
0 

30
 

45
%

 
R

ur
al

 
D

ev
el

op
m

en
t 

(I)
 

S
ub

-c
om

m
tn

ae
 (

II)
 



(II
I) 

C
om

m
ltt

 ..
. 

ot
he

r 
th

in
 F

ln
ln

C
lll

 I
nd

 S
ta

nd
in

g 
C

om
m

itt
ee

s 

51
. 

No
. 

2 

No
. 

of
 

si
tti

ng
s 

3 

D
ur

at
io

n 

Hr
. 

M
Is

. 

4 

1.
 

Bu
sin

es
s 

A
dv

Is
or

y 
C

om
-

0 
40

 
rm

te
e 

2.
 

C
om

m
ift

M
 o

n 
Pr

ivi
Ie

ge
e 

2 
3 

00
 

3.
 

Co
rn

m
itl8

e 
on

 P
et

iti
on

s 
4.

 
H
o
u
N
~
 

Su
b-

C
om

rn
itIe

e 
of

 
H

ou
se

 C
om

m
itt

ee
 o

n 
Ac

co
m

m
od

at
io

n 
5.

 
R

ai
lw

ay
 C

on
ve

nt
io

n 
C

om
m

Itt
ee

 

2 
00

 

Av
er

ag
e 

5t
ud

y 
To

ur
s!

 
R

ep
or

t 
Pr

es
en

te
d 

pe
rc

en
ta

ge
 

Lo
ca

l 
Vi

sit
s 

of
 a

tte
nd

-
Un

de
rta

ke
n 

O
rig

in
al 

Ac
tio

n 
an

ee
 b

y 
ta

ke
n 

m
em

be
rs

 

5 
IS 

7 
8 

eo
%

 

70
%

 

SO
%

 

R
em

ar
ks

 

g 

(X
) 



4. MOTIONS UNDER RULE 191 

SUMMARY 

1. No. of notices received. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .. 175 

2. No. of Motions admitted ......................................... 57 
3. No. of discussion held ........................................... Nil 
4. No. of motions remained part-discussed ............................ Nil 

5. Time taken .................................................... Nil 

9 



5. OBITUARY REFERENCES 

SI. Name of Member and 
No. particulars 

2 
1. ·Mother Teresa 
2. ·Shri Chitta Basu 

(Silting Member of Eleventh l..ok 
Sabha and Member Sixth. 
Seventh. Ninth and Tenth l..ok 
Sabha) 

3. ·Shrl N.V.N. Sornu 
(Silting Member of Eleventh l..ok 
Sabha and Member Eighth l..ok 
Sabha) 

""'-:-'Shri Mahabir Prasad Yadav 
(Member Eighth Lok Sabha) 

5. Shri P. Ankineedu Prasadarao 
(Member Fifth. Sixth and 
Seventh lok Sabha) 

-f.6. Shri Dharampal Singh 
"- I (Member Ninth Lok Sabha) 

-'If. Shri Salish Agarwal 
(Member Sixth and Seventh l..ok 
Sabha) 

8. Pandit Jwala Prasad Jyotishi 
(Member Second and Third Lok 

/ Sabha) 
-'9. SOO Mandali Venkata Krishna 

Aao 

1. ~~:ter ~::'~bha) 
(Member Nimh and Tenth Lok 

/ Sabha) 
,,(1. Shri Hardwari Lal 

(Member Eighth Lok Sabha) 
12. Death of School Children when a 

School bus carrying them lei Into 
the Yamuna at WllZirabad In 
North-Delhi. 

~'3. SOO M. Karnalanathan 
~ember Fourth Lok Sabha) . 

Y. ~~ Laisram Achaw Singh 
./ (Member Second Lok Sabha) 

-.?'. Stvi Kapil Dev ShastrI 
(Member Ninth Lok Sabha) 

Date of 
death 

3 
05.09.1997 
05.10.1997 

14.11.1997 

13.08.1997 

27.08.1997 

Date of 
obituary 

P,eferences 
4 

04.09.1997 19.11.1997 

10.09.1997 

10.09.1997 

27.09.1997 

29.9.1997 

21.10.1997 

18.11.1997 

17.08.1997 20.11.1997 

14.11.1997 21.11.1997 

25.09.1997 02.12.1997 

·House was adjourned for the day without transacting any bu8Ineas. 

10 

Time Taken 

H. M. 
5 

o 20 

o 3 

o 3 

o 4 



6. PANEL OF CHAIRMEN 
>p J. , 

SI. Name of Member Date of Nomination 
No. 

1. Shri Basudeb Acharia 
2. Shri P.C. Chacko 
3. Shri Nitish Kumar 
4. Smt. Geeta Mukherjee 13.9.1996 
5. Shri P.M. Sayeed 
6. Col. Rao Ram Singh 
7. Prof. Rila Verma 

Shrt China Basu, Member 01 Panel 01 Chairmen died on 5.10.1997. 

11 



9. RESOLUTIONS 
·Prlvate Members' Resolutions 

SUMMARY 

1. Number of Resolutions received 

2. Number of Resolutions admitted 

3. Resolutions withdrawn. 

4. Resolutions negatived. 
5. Resolutions part-discussed"" 

3 
3 

Nil 

Nil 

1 

·Private Members' Business relating 10 Resolutions was not transacted during the sixth 
session 01 Eleventh L.ok Sabha. 

"Resolution remained part-discussed at the end of the fifth session. Resolution was not 
taken up' for further discussion during the sixth session. 

14 



10. DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE 
FOR SHORT DURATION DISCUSSION UNDER RULE 193 

No. of notices received 

No. of discussions admitted 

No. of discussions held 

SUMMARY 

No. of discussions remained part-discussed 

Total time taken 

15 

71 
Nil 
Nil 

Nii 

Nil 



11. SPEAKERIDEPUTY SPEAKER/CHAIRMAN 

AnnouncementalOb .. rvatlonsIRe'erencesIRulings 

Subject 

Announcemenl regarding adjoummenl of 
House sine die on 24.11.1997 

16 

By whom Dale 

Speaker 24.11.1997 



12. STATEMENTS 
(I) Matters Under Rule 377 

Position regarding receipt of replies from Ministries concerned during 
11th Lok Sabha as on 12.1.1998. 

Total No. of No. of replies Percentage 
matters raised sent to of replies 

members by sent to 
Ministers and members by 

copies the Ministers 
endorsed to 
Lok Sabha 
Secretariat 

First Session 23 17 73.91 
(22.5.1996 to 12.6.1996) 

Second Session 159 107 67.30 
(10.7.1996 to 13.9.1996) 

Third Session 115 74 64.35 
(20.1 1 .1996 to 20.12.1996) 

Fourth Session 225 145 64.44 
(20.2.1997 to 16.5.1997) 

Fifth Session 106 65 61.32 
(23.7.1997 to 01.9.1997) 

Sixth Session Nil Nil Nil 
(19.1 1 .1997 to 02.12.1997) 

17 



(II) Statement showing Ume apent on Dlaorderly acenellnterruptlon. In the 
House during Sixth Se.slon of Eleventh Lok Sabha 

Date Tme spent Remarks 
H. M. 

20.11.1997 4 36 Due to interruptions. Lok Sabha adjourned at 1221 
hr.!. to meet at 1400 hrs. Lok Sabha re-assembled at 
1403 hrs. and interruptions continUed. Lok Sabha 
adjourned al 1409 hrs. for the day. 

21.11.1997 5 57 Interruptions started at 1103 hrs. and continued upto 
1108 hrs. Lok Sabha adjourned at 1108 hrs. for the 
day. 

24.11.1997 2 00 Interruptions started at 1103 hrs. and continued upto 
1121 hrs. Lok Sabha adjourned at 1128 hrs. to meet 
at 1400 hrs. Interruptions again started at 1405 hrs. 
and continued upto 1408 hrs. At 1408 hrs. H.S. gave 
his ruling reo slogan shouting. Lok Sabha was ad-
journed sine-die at 1412 hr.!. 

12 33 

i 

Note: Time calculated on the basis of the normal time of the sitting of the House i.e. from 
11 A.M. to 1 P.M. and 2 P.M. to 6 P.M. 

18 



13. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS TRANSACTED DURING THE SIXTH SESSION OF 

ELEVENTH LOK SABHA 

Business Time taken Percentage to the 
H M total tlITIC taken 

Government Bills () O~) '~ 1,2 

Obituary Heferences, 2 43 98,8 
Papers laid on the Table, etc 

------ -----

Total 2 45 1000 
----------


